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m. Dr. KMd Stack:
Shri K. S. Vldyartbt:
Shri THbuI Stack:
Bhri S. C. SinioU:
Skct ha KhhiD Gnpta:

Will the MinUter of Hen* Affairs 
tw pleased to state:

(a)  whether t draft code has been 
ficpared to regulate 'ofllcial-legislator* 
relationship;

<b> U so, its salient features and the 
reaction of State Governments;

(e)  when it will be officially pub
lished and brought into force; and

(d)  the built-in cheeks to restrain 
-erring officials or legislators and in 
what manner?

The Minister of Heme Affairs (Shri 
Y. B. Chavan):  (a) to fd>.  A draft 
Code to regulate the relationship bet
ween Members of Parliament and of 
State l<egislature and the Administra
tion has been prepared.  A copy  of 
the draft Code was laid on the Table 
of the Tjok Sabha on 21st March, 1907. 
It is proposed to finalise the code after 
it lias been discussed in a meeting ot 
the representatives  of  the various 
political parties and groups in Parlia
ment, and after the State Governments 
have teen consulted.
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ŵr >rift % t fv ttw HTvrr
fiwft ift trim  3ipft wfir % nfiw 

n̂nr av inntiRr ■’vit wrpft Rrasft

wdw ?w tot*** tvtt

11 wppnt HmHPw ̂  frtj

f̂wfiwr w Tp| 1 w 

f wrw *rwnc  f̂tr *  (




